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®
To,
The Registrar (General),
National Green Tribunal
Principal bench
New Delhi
No. 1&3||Cr\OANO- 192]2023 Date H4}2]| 2022

Subject : Report in compliance of order dated 09-01-2023 passed by Hon’ble NGT on OA No
492/2022 titled by Green Wood City Villa Jan Welfare Society & Anr Versus
Godwin Construction Company Pvt. Ltd. & Ors.

Sir,

In reference to the above O.A, Hon’ble Tribunal on dated 09.01,2023 issued

directions, effective part of which states that :-

“15. We are of the considered view that the District magistrate, Meerut, who
is conferred very wide powers under the environmental statutory provisions, can play
a crucial role in resolution of environmental disputes/problems. Accordingly, the
District Magistrate, Meerut is directed to convene a meeting within two weeks to be
attended by Vice Chairman, MDA, Regional Officer, UPPCB and representatives of
the application and the Project Proponent for resolving all the issues.

16. List for further consideration on 09-02-2023.

17. In the meanwhile the MDA and the Municipal Corporation, Meerut are
directed to ensure proper management and disposal of solid waste and domestic
sewage generated in the colony in accordance with the environmental norms.”

In compliance of the above order, a meeting was held with MDA, UPPCB, representatives
of the applicants and the project proponent on dated 17-01-2023. After meeting, a committee was
constituted of following officials to visit the site and submit factual report.

1. Executive Engineer, Meerut Division, Gang Nahar, Meerut
2. Project Manager, U.P. Jal Nigam, Urban Unit, Meerut.

3. Executive Engineer, Nagar Nigam, Meerut.

4. Executive Engineer, Meerut Development Authority, Meerut.

The Joint Committee visited alleged site on dated 30-01-2023 and submitted the factual
action taken report which is attached as annexure-1. As per report, developer has connected the
sever line by 4 inch pipe to 8 inch sever line laid by MDA. Sewerage is disposed through STP of
Ved Vyaspuri. MDA was cleaned the chocked sever line as alleged by the applicants.

Solid waste of colony is being picked and disposed off by Nagar Nigam, Meerut

As per the above site inspection reports are presented for perusal and necessary action.

With regards,
Enclosure : Joint committee Report attached. Your’§ faithfully,

ak Meena) '
District Magistrate,
‘ Meerut
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